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wr I—aoy 1
(PART I—SECTION 1)
(eatT HErAT F PIFT) WG AHRRX K HATAAL AT IIATA FAATAA I sﬂd w wd fafray frawt, fafrast

a4t srawt ST daedt & wrafua sfgEArg
[Notifications relating to Non-Statutory Rules, Regulations, Orders and Kesolutions issued by
Ministries of the Government of India (other than the MinistryT of Defence) and by the
Supreme Court]

wegufa afaaea
7% faody, 26 99a T 1971
Ho 2697 71——wgufq  freAifEa sufaaat gra

wyafora  afy srqraror fafuss dawil & ITqeT § ITHT
“quq fafirsz @41 wsa” WA FA BT ATHET FE@ G

AffEdre FATE UW AU qF (ATE0 HWre-347),
g | ‘

affctee Fa wax &9 FAT (Age Hlo-114),
feraed

afasve Swad ddrg aTg gl (THo WTTe-152),
UHo Hio, ¥HT AfgHT HIT | '
AfFAz T THo ATAFST AT (THo HATLo-147),
ATHT HfEHT HIT ;

A USfHTE ST FETH!, ATk TTo

AT T zeax fag (THo ao-174) «rdi #fe-
FA HIC |

a7 T F@TT fag (Fro A170-10002), ArH]
T FIT |

TS ST A7 FRF FAT (ATEo Hlo-382), ST
Ufe Sﬂ'o, THo gTo 1

fore WA gedrd fag wgEr (Mo #lo-699),
HITHE FIT |

W ST S TG (g dlo-902) |

fraw uefaea o fog, @mde uio

X qIIA AT WEH] Weerdg SEam Go dlo
THo uHo (1665), Ulewd | |

@Y FEIER (oF TET A58 A) SR g9
qATE | (1804), ST gUETT (WTEetE ) |

T RIS A fag JaTe, To dlo UHo THo, &1T
W% (2337), ST FUET (TTEAZ) |

o 2777 1—usgafy frearda =afwar o

faitfsaT wzq @@ @axar (smde ®Ye-1027),
TR AT |
faitferx erfta fog sgmaferrr (9o Wo-s22),
il SITE B |

faifeas sw g@wmw A=ar (o #lo-4212),
T |
fortfeas givz ama ot (Ao ®o-1475), il
fraw
faiifere fug =z faqmm (e #ie-2046),
qrEfdr
faitfens 3amm wad (ardo dro-4241), wWifgEw
e FR{TRT FETAa |

farifeae digw oFr fag (amse dro-1616)1
FATTR AEFT FAAAT A, ATGo T o |

FAEIL (oF (@ uefnzer) geforse JiEr gufaar,
AEo TTo 1
FASIT T e dgfad 34T, arfo wao |
FHIETL WA fgar, Ardo THo |

FREIT ATAFF [OafTTT qUIFT, Ao THo
QAL FHHIGIR SIAM TS0 AT (2607 ), Zfeasa)/
famem
Faa ‘wg ftfeaw) quita «=x wggrEm (smde Ho-
4233), THfHEFe Qe Adfawe TofTa |

FAA TAT T GU (Ao Hro-2927), St
afaq &1L |
FAA TATHT I WHIE (TS0 WT0-3903), UTTATAT
TEFed |
FAT I FAE T (AT 0 HTo-704), AEfA |
FEH TS THE, Ao THe

Feaq UHTee drged TUW, dTEe UHo |

gatma  sraraTwer fafuse el & Iy 9 9= “afa

fafires Ray d=d’ WA F FT ATHET T i deEd JIE @A) g fgan, dre gRe |

fafeaT (s a9 F< ) gL Area faua (Argo
HY0-3210), TTATA TSFed | ‘

fardfens wreF? wgmRaT (qHo #To-2435), wTHT
AfsFa HIC |

fxifeqe AuElT FTm a2 (arde #Hro-1201),
T |

HEEA YIAH THFIW

fog fawar, amge wHo |

FS e TE A gL, Ao UTo |

TECHET dHeed AW T €a, Ao Udo |

ATIT T AT FCATL, ATho To |

q7 Fezd (FF g FAER) faeqam fag, 4o gwo
(2998), @ YWEN (WTESHT) |
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o g gy e —— oo g gy

T e T A [FT-AT (3040), AT FEA

(arEez)

AT HTT (FF UAT FATSIT) &A1 A9 ATRHTAT

(3434), ufswa

qa Fred UFAee T AgE 9T (3599), SHIA

IS (TEE) |

T HeET R GIATSAT HHAT ATAFT (2690, Afewer

YT HEd ARG AT AW (3652), S

TN (TEEE)

a9 dezr wugaEd simg qEd (3775), fwal

Teifafar |

for wiex Ww w@qw a9 (4220), SALA

YEN (TIEET) |

T FHTET AGE 87 ( 4429), T YR (TFAZ) 1

"o 28%9/71-—eufa fawifra afaeat g
gafmg 99 ®ife & fagio damsii & Iueied 7 ITH0
“fafarse a7 Teo’ 9T KT FT ATANET FU G —

FAA TYHATHTAE  THEA (Ao Wre-5520),

TEET TEEA |

fzq graaaAEd ST e, dTEe UFo |

dfwetz wda @ ara (e "lo-9147),

T AT W |

&fredre Fia merae fag avefl (amde #lo-4459),

e |

affedve 4w TAF T AT (THo AT0-383),

T Afewer FX |

affedvs Feer s o @ar (Argo-de-2498),

TAMEY |

afedve e qieas fog (amso-dTo-5634), TgATT

TG |

Afrzdve Fia aq fag (arrfe Hro-5204), TA

Sfadve FAT Wara 19 T (o Ho-6482),

FHS |

Ffreire w@ Wearew fovm (wrfe dro-1067),

et afem &1 )

Afdre Fa W T =Au0 (qrfe HYe-5879),

EEUGES

FATET FATGT THWE AT, ATEo TFo |

FAET FAGIT TIATHLET TOTH T, ATso TFo |

FHIST AT AT, Jrdo TTo |

EHISL  HAAAT LA T, 3“"50 Uqo |

FHIST-UZ-AHRT AW JFII, AT50 TAo |

FHIEL TSE T 48, o THo |

FATST AR A@ ARA, AEo TAO |

FATET AN THAIE, ATRe TTo |

[ Ay .

FHIET FITATE ATAATAGATAT AAT (T o ), 778 04T o
FHATTY AW G Aq, ATso Tde |

FUTST HEATT AT, #T50 TAO |

FATTT TTUTGL AT TAT, ATeo T |

AT FATST TS ITATELE! AT, #{Tho Udo |
TEEEAET RNTTT FAA FOU WEHT, A0 THo |
far wafex (s@ 4T Aed) WEW HF FET
(3657), oa¥a T (TmEAT) |

1 #AiST dvd) e d7% (2468), usfafq-
@fer mr Gua TWEW )

T FHTTEL ATTFATE AT AATHEIET (3785),
= fmea[sshfaatar

far Fater amw gER IWW (3911), ZhEEal
RIS

famm Fats< wfgezT ATA (3669), THIH

fomr Fai=< vw 7% AR (4290), i/ fame
ForT FRTET AWH T 4210), LA FYE (FHHT) |
oy Ffa I fadfimea (smfo-dte-10360),
AT ATER HIT 0

S AT 3 (THo HT0-934), 9T Ffewa T
¥t Fazd fag #werfear (smhe Hte-15139),
TR |

Isi7 A AT (Ao Hro-8651), TATFRT UUY
Agfrra Teaad |

AfFere FHET  AlS AAGIH AT, AT50 Tdo
Ffirzave FHIST (UHo ¥o T o THo ) HTHT Fefie
wrEad qfaw, smso udo |

dffedve #AE (THo ¥Fo UHo) FWWH AT
wifafa @121, smEe Ao

sifeee FTST(UHo oo ) frwd fag, o wo
TR Ate7 (A o wwiex) TEHTOS FERIS
(4533), = fogafsmatae |

T3 ST Ao g (4823), aAXT YET
(TrEz)

g el A @y (5048), WA IGEW
(TmEmz)

ATy AT Aty TR (5614), &l
T |

TG e AfqATaTeT Fornrfa (5937), 2fFw|
Tt |

TFATEA ATE7. TF ATCA 99T ( 5951 ), < et |
FAfFHAT  FrAITATT |

S S GENgY arargAiran  gfs

(6226) efFFajgeufair |

dfeaee (o Affed e FAfEX) AR fag @,
ATho U0 |
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Ffredre (To Fo Sfio) FTHTET YAy cxfiwrad,
o UTo |

Affzdce (0 ¥o Ty ) FHfzgrea FawTIr ALAT,
Ao TAo |

FaTRe dffed sz oxfame fag =tfew (7059),
e wenifaatar |

TR AfEE aTaqufumFr HeEA
famajzitrata

FATEE Affeqre Mfaw TR fag @@ (8103),
ST A (FdRTET) |

FaTgE affedee Mifae 9% fag &R (8103),
T AT (FfE)
FaTRe affgare qetaeae fag fay (8017), S
AT (TER)
ga-arfrziee (vgo o o) FHZT UH, ATho U0
LT A% T4 AHAC WA AT AT
(29320)
% & JHET Ao To LA, fRlwwe gfaw zeu-
zHeT (19320) |
o ¥egw W, AR AUF WA S (A,
Gforre FT9, To 26469 |

(7307),

it THETT qTEEre FTLSIAT, ATECT WE T
qEEL T, Q{FFE FAME, Fo 15323 |
201358 ATEET FATEE (A q @y a1y,
d¥o WHo, FATEZ[EIHTT |
400352 Y& FATEE Fo(fqaT AT fag e,
FATEE TS IAAT |
12183 A& ALE oApa? favammy Tray araar-
%, free 11
23223 AL AHAT oardy fog, feew 11
39556 aATLE AHAT TaATL fag, feee 1)
39919 AT WHAT TN fag, T7og, e faaw
207283 FTEE qTNE AHUTW fHg, T GHfAF |
209191 TARE AWz Flewwee TUE AU,
gz A faawe |
219568 FATEE FTS(E TSI 4TS HF, TAFITAT 1
48282 WNe AT TAEH  UATHIEHES U
S S |
203575 "rdle FRTIAS Favfaar SEE, B 11
ufgedz FAiEE AT T=, qEW UL |
Fo To FoULT
Tafa & ggE afa

% faeelt-1, faa® 5 #wd

Ho 8[1/71-UH0

wfafras, 1956 FTara 11

1893) 455
w1t fawm
1971
HFeT
HTo  (THo )—TT  TAHEH

5(5) & @t HAT ATEHTL

AT T TET FIH Arer T AT F HFoT HeAT 622256

T¥o Hite (Ux), famis
HEAT 8/9/59-T8o H[To
q&r 8/7[59
AT 8/8/60-UWo H[To

AET 8/8/69-THo AT
AT HTAT 8/8/69 UHo i
Fra dartfer fRar star &
TTHIT TAIETL ALRT &Y
gRIT i——
et -

e,

Fo A FAr A
qTeq

AT TFo o FYY,

gSrE w1 gl
FITATE |

(THo Lo Uy

20 WS, 1958 7, e fF dwe
(ua), fEAi® 10 =197, 1959,
), faai® 23 #E, 1960,
() faat® 14 fameas, 1960,

(ug) fawf®, 1 %% 1969
<o (uH), famrw 9 THE, 1969
it ToiH w39 gT WA
& T afafg 1 7z7 g7 g9 AT

a2 faedr

I59 AEATAT F TR T

S Fo AHo WTETLEHT,

qT3d TR F 997
2. ®IE Wl & HEEH

rar uted fafia afeT )
FITA AFMOT )

HTRW

straw faar strar 2
TR, AT, FIA, FY

TH aFen i o gfafatr sma
o, Hgrare, A qrw, wer w2,

HYT, WA AT AR T FT KA A0E )

gt wrkw faar st

ar s fr a3 H'urq-trufrrrq—vl'rrr%

fag wreg F USOw ¥ wETfiry f%ﬁzrr H1T |

Tqo e WO, IU-afHa

q@tfaas qar w@ige e WA qan gy A
(WA AT g fawm)

Ho Fo 11011[2[70-A——ATTT TIHIT, WIEH
WAATAF qAT & qequia Arfoter® AT X g

AT THF F T

FIAT AT TG E | AT
d F QU OHE &

i T 9% T g wA & faas

TAE WL AT aEer
sl fRard 1 afas g

uFF F1 GgEAl a9 & Ao ag fatvee e mr & &
UF =R GO TR FAgEre afufy eurfoa F51 srg)
gfufe & faefafay garbesrd 21 —

1. wgs af¥a,

W|IT HIT U1 fast

TEALT
(LI
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2. AT AFATET FATGHIR GELS)
AT AT arg FraTT |

3. faw afasrd, qaey
RIRGIR I CRNECIlkC P o

4. "grfaams, qzeT
LiscicaCE N EiE

5. fAqas, qaey
TG @re s |

6. 99 warfqers, qeeg-afay

afysr aaAqU TFF KT gATI |

7. wuqEET wtaswt F & wfafefa ager

2. gfufa 37 ot 7 weqmEt #1781 -
WA FAA AT F & R 9 I afae faeaq afqw
TEANT Fd KW & AC ST F qmeaww §F feaag
TR faFeui & qred g )

3. afefq &r qog faarfany & givm fady o
qXET Fit A3F HATT T FEATAT HLT T AFGHITFFI |

AT

araw fear sran & &6 29 gweT £1 wia, ara aw@we
& Tqued AHATAGl, A TR, TY qSH-GHGT, TH
wedr gfgarad, Afansd qfaaraw, dadm s faam
qET AT ATAN G qoved qeFdi #1 qqiag 1 908

ag ¥ qrdw faar ar g f qew &1 gaarara w1
AT & fag 9k & wwed 7 gFwiwS vy snw

&o UFo FEHIATAIE, Taad qfaa

wrw, wiy, arqafaw fawra dtc agwrfar dama
(mfe fawm)
7% faeedl- 1, frars 28 add, 1971
o 20-11/71 FTETA-THMN—WTLT TAT ATUET
fasrm a9 & wew gU faw  H 0 FUC K AqYE 3 F

s star wafig § Wi g ¥ ke frae
g frar & faefafay quedi 7 or  sefunfer afafa
i & A Arfey -

1. 99ay g, Feqe
Faeafg-Tegmr F THT

2. fAdww, sfg fagmT qg=IE

3. fagws, ey
g dardyg
(arfrr-mrd fawmr)

4. 37 wErfad, H7ET
falaa farme

5. 99 @faq,
Fqlq  Hardq, qe

afafqy & frwfafgy srd T —

1. Fiw fauraw FMEwaAg & goan & foa sy
fasrre = &1 wor %7 e 7 &6 i o ade s )

2. AT-GLHRIT JAAR] (ST TIr TC A4
fammr & W&l Gar agAt) & fag @<l & qraey
§ aarr Wiwfe & grafag awal & fag G,
i faqET w1 G91g 397 )

3. ATAE] F TV F4T A fawrw g F ;o
& e qara f6a AT ava fawmt & guwrratet &
frgizer gramt wmet | fadms, sfy fawmw g
Tq qfufq F1 qag o1 71 Twar g |

4. fazws, wfy faA0AT 51U WG T8 9@ qIHAT 9
famme wTr
5. I ot & gerad & fad gd fear war g
3T F
Fo AT, AT AldT

PRESIDENT'S SECRETARIAT
New Delhi, the 26th Janwary 1971

No, 26-Pres./71.—The President is pleased to approve the
award of the Param Vishisht Seva Medal to the undermentioned
personnel for distinguished service ol the most exceptional or-
der :—

Lieutenant General Ram Adhar Loomba (1C-347), Engi-
ncers,

Licutenant General Inder Dev Verma (IC-414), Signals.
Lieutenant General Sailendra Nath Chatteriec (MR-152),
MC, Army Medical Corps,

Lieutcnant General M. Belakrishng Menon (MR-147),
Army Medicul Corps.

Vice-Admiral, Jal Cursetji, IN.

Major General Tnder Singh (MR-174).  Army Medical
Corps.

Major General Kartar Singh (DR-10002), Army Dental
Corps.

Major General Sri Kanth Korla (1C-382), DSO, MC,
Major General Santokh Singh Padda ([C-699), Armoured
Corps.

Maijor General Premangsu Chowdry (1C-902),

Rcar Admiral Balwant Singh, IN.

Air Vice Marshal Madhukar Mallannah Shrinagesh, AVSM
(1665), Medical.

Air Commodore (now Air Vice Marshal) Idris Hassan
Latil {1804), General Duties (Pilot).

Air Commodore Lal Singh Grewal, AYSM, Vr. C. (2337),
Gencral Duties (Pilot).

No. 27-Pres./71.—The President is pleased to approve the
award of the Ali Vashisht Seva Mcdal 1o the undermentioned
personnel for distinguished service of an exceptional order —

Brigadier (now Major General) Hari Narayan Shingal
(TC-3210), Gurhwzl Rifles.

Brigadicr Bhaskar Mahadevan (MR-245), Army Medical
Corps,
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Befpadier Noshir Bayram Grant (IC-1201). Engineers.
Brigadier Madan Lzl Khetarpal (1C-1027), Engineers,

Brigadier Ajit Singh Ahluwalia (IC-822), Army Ord-
nance Corps.

Brigadicr Om  Prakash Narula (IC-4212), Engincers.
Brigadier Surindra Nath Sharma (1C-1475), Engincers,

1l-h'ix.'_mdier Shiva Chandra Trigunayat (1C-2046), Artil-
ery.

Bripadier Devendra Swaroop (I1C-4241), Tlectrical
and Mechaniczl Engineers.

Brigadict Pritam Pal Singh (IC-1616).
Commodore Madhukar Keshavrao Lecle, IN,

Commodore  (now Rear  Admiral) Elenjikal Chandy
Kuruvila, IN.

Commodore John Thomas Goslin Pereirz, IN,
Commodore Charanjit Mehta, IN,
Commodore Bhalchandra Pilajirao Pargdkar, TN,

Air Commodore Tdandas Werhomal Swbhancy (2607),
Tech./Sigs.

Colonel (now Brigadier) Sushil Chandrp Bhattacharyya
(1C-4233), FElectrical and Mechanical Engineers.

Colonel Dalip Rej Puri (IC-2927), Army Setvice Corps.

Colonel Benarsi Dass Bhanoy (TC-3903), Rajputrmn
Rifles.

Colonel Jagdish Prasad Nigam (IC-704), Arlillery.
Captain Swaraj Parkash, TN.

Captain Ronald Lynsdale Pereira, IN,

Ceptain Sorab Ratanshaw Dunjishaw Mehta, IN.
Captain Atum Parkash Sinch Bindra, IN,
Surgeon Captain Guru Charan Mookerjee. IN.
Instructor Captain Amer Chand Secth, TN.
Captain Dara Kcki Karbhari, IN,

Group Captain (now Air Commodore) Dilbagh Singh,
VM (2998), General Duties (Pilot).

Group  Captain Douglas  George King-Lee  (3040),
General Duties (Pilot).

Group Captain ~(now Air Commodore) Dina Nath
Maniktzla (3434), Medical,

Group Captain Reginald John Manua] Upet  (3599)
General Duties (Pilot).

Group <Captain Jemi Hdrmusji Framii  Manekshaw
(2690), Medical.

Group Captain Chondrakant Viswanath Gole (3652).
General Doties (Pilot), !

}CE}roup Captain Madhusudan Sripat Tatke (3775), Tech./
nge.

Wing Commander Ramesh’ Sakhram Benegal (4220),
General Duties (Pilat).

Wing Comminder Gandharva Scn (4429). General
Duties (Pilot).

No. 28-Pres./71.—The President is pleased to approve the

award of the Vishishl Seva Medal to the undermentioned per-
sonnel for distinguished service of a high order :—

Colonel Padmanabhacharya Raghavan (IC-5520), Gor-
kha Rilfles. :

Captain  Sundarapalayam Srinivasa Rao, TN,
Tieutenant Colonel Hiry T.al (IC-9147), Army Ordn-
ance Corps. ‘

Lieutenant Colonel Mehandar Singh Sodhi ([C-4459).
Guards.

Lieutenant Colonel Nagendra Nath Goel (MR-383),
Army Medical Corps.

licutenant Colonel Amrit T.al Khanna (IC-2498) Tnai-
necrs.

Tientenant Colonel Surrinder Singh (1C-5634), Garh-
wal Rifles. .

Licutenant Coloncel Xl Sineh (1C-5294), Kumaon,

Lieulenant Colonel Ravindar Nath Mahajan (IC-6482),
Kumaon,

Licutenant Coloncl Reginald Tims (IC-1067),  Army
Service Corps.

Lietlenant Colonel Ram Sarup Chaudhri, (IC-5897),
Fnaineers.

Commandecr Kurparun| Ramabhadry Menon, IN.
Commander Knsargod Patnashetti Gopal Rao, TN.
Commgnder Subharao| Prabhala, IN.

Commander Ananthanprayanan Narayanan, TN,
Commarncler-ai-Arms  Om  Prakash, IN.

Commniznder Rajendra| Rao Scood, TN,

Commander Pyare Lal Chohan, IN.

Commander Laxminarayan Ramdas, IN,

Commander 'Kanjyari | Anandapadmanabha Mcnon (L),

N
Commander Labanya [Dhan Banerjce, IN.

Commander Kalyan (thosh, IN.

Commauander Rameshwar Neth Batra, 1N,

Surpeon Commander Payyer Ramakutty Najr, TN,
Instructor Commander] Kewal Krishan Bhaskar, TN.
Wing Commander (now Group Captain) Jagdish Chan-
dra Scpgupia (3657).| General Duties (Pilot).

Wing Commander Ledlie Desmond Chater (2468), Ad-
ministralivie ‘and Spegial Duties.

Wwing Commander Manaklal Narayana Iver Sundera-
san (3785), Tech./En
Wing Commander Tanas Kumar Ukil (3911), Tech./
Cnog.

Wine Commander Sasidharan Nair (3669), Accounts.
Wine Commender Shylam Chand Mehra (4290), Tech./
Sips.

Wing Commander Ashok Ray (4210). General Duties
(Navigator).

Major David Reginald Millicans (1C-10360), Army
Ordance Corps.

Maior Nanigopal Ray|(MR-934), Army Medical Corps.
Major Raldev Singh Kataria (IC-15139), Engineers,
Major Paul Varghese |(TC-8651), Electrical & Mechani-
cal Engineers.

Lientenant Commandar Noel Malcolm Wise, IN,,
Lieutenant Commander (SDWM) Arthur Clement Simon
Patrick. IN.

Licutenanl Commander (SDS) Joseph Anthony Francis
Britto, IN.
Lieutenant Commande
Squadron Leader (no
Kamaraju (4533), Te
Squadron Leader Cl
Duttes (Pilot).
Sguad_ron Leader Dus
(Pilot).

Squadron Leader Rajamani Ramamurthy (5614), Tech./
Enge.
Squadron Leader Vaithianatha Krishnamucthy (5937).
Tech./Engg.

Squadron Leader Ran
Elect. Engg.
Squadron Leader Perdngayur Balasubramanjam  Hari-
krishnan (6226), Techl/Lngg.

Lievtenant (now Lieutenant Commander) Jagmohan
Singh Sodhi, IN.
Ticutenant (513G) Kakadan Kolloth Stceknndan, 1N
Licutenant (SDW) Kaptiharath Chakknra  T.akshmanan,
IN

(SDAV) Niranjan Singh, IN.
Wing Commander) Pemmaraju
./ Armament.

aranjit  Singh  (4823), General

ant Singh (5048), General Duties

Narain Agarwal (5951), Tech./
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Flight Lieutenant Perminder Singh Chahil (7059),
Tech./Engg.

Flight Licutenant Balasubramanian Chandrian
Tech./Engg. ]
Flight Lieutenant Govind Chandra Singh Rajwar (8103).
General Duties (Navigalor),

Flight Lieutenant Baljinder Singh Sidhu (8107), Gene-
ral Duties (Navigator).

Sub-Licutenant (SDB) Baldev Raj, TN.

Master Chief Petty Officer Kozhisseril Koshy Varghese
(29230).

Chief Pctty Oflicer V. A. Raphacl, Physical Training
Tnstructor (19320).

B. Abdul Karim, Master Chief Yeoman of Signals,
Second Class, No. 26469,

Mariano Pascoal Picdade Cardoza, Master Chief Petty
Officer Cook, Sccond Class, No. 15323,

201358 Master Flight Engineer Surat Singh Yadav, VM
Light/Engineer,

400352 Masler Flight Engineer Gurdial Singh Samra,
Flight Engineer.

12183 Master Warrant Oflicer Viswanath Dafttatraya
Walwadikar, Titter 1.

23223 Warrant Oflicer Pinra Siongh, Fitter 1.

39556 Warrant Officer Raghbir Singh, Fitter 1.

39919 Warrant Officer Dalit Singh, Jastrument Repairer
T

(7307).

207283 Flight Sergeant Pakshish Singh, Radar Mechanic.
209191 Filght Sergeant Kuttikattu Mathai  Verghese,
Instrument Repairer 1.

2119563 Flight Sergeant Ranjit Parsad Choubey, Electri-
cian T

4828% Sergeant Leonard Robert, Aircraftshand and
General Duties.

203575 Sergeant Vannalil Devasia Joseph, Fitter T,
Assistant Commandant Murli Chand, Assam Rifles.
P. N, KRISHNA MAWNI, Jt, Secy. to the President

CABINET SECRETARIAT
(Department of Personnel)
New Delhi, the 5th May 1971
RESOLUTION

No. 8/1/71-SR(S).—In partial modification of the Minis-
try of Home Affairs Rcsoﬁllion No. 62/22/56-SR(S) dated
the 2(0h May 1958, as amended by Resolutions No. §/9/59-
SR(S), dated (he 10th August 1959, No. 8/7/59-SR(8), dated
the 23rd May 1960, No, 8/8/60-SR(5) dated the 14th Sep-
tember 1960, No, 8/8/69-5SR(S), dated the Ist May 1969 and
No. 8/8/69-SR(S5) daled the 9th July 1969 consliluling the
Central Advisory Commitice under Section 115(5) of the
States Reorganisation Act 1956, the Government of India
hereby order that the composition of the Committee will now
be as follows :

Chairman

Chairman,

Union Public Service Commission,

New Delhi.
Members

Shri 8§, B. Capoor,

Retired JTudge of Punjab & Haryana

High Courl.

Shri K. Y. Bhandarkar,

Retired T.aw Secretary (o the Govt. of India.

2. Any two members will constitule the quorum,

ORDER

OrpERen that a copy of the Resolution be communicated
to the Governments of Andhra Pradesh, Gujarat, Haryana,
Kerala, Maharashtra, Tamil Nadu, Madhya Pradesh, Mysore,
Rjasthan and Punjab.

Orprrep also that this Resolution  be publishcd"qn the
Gazette of India for gencral information,

N. C. SAREEN, Dy. Secy.

MINISTRY OF PETROLEUM AND CHEMICAILS AND
MINES AND METALS

(Department of Mines and Metals)
New Delhd, the 28th April 1971
RESOLUTION

No. J-11011/2/70-M1.—The Government of Indin have
been considering for some time past the question of sefiing
up a Mineral Exploration Unit on commercial bagis within
the Geological Survey of India, Government bave since sct
up a Mineral Exploration Unit in Geological Survey of Indja.
To assist the Mineral Exploration Unit, it has been decided
10 sel up a high level Technical Advisory Committee, The
Committee will consist of the lollowing :—

Chairman
1. JToint Secretary,
Department of Mincs & Metals,
Members
2. Chief Technical Adviser,
Depariment of Mines & Metals,
3, Finance Officer,
Geological Survey of India.
4. Director General,
Geological Survey of Tndia,
5. Controller,
Indian Bureau of Mines,
Member-Secretary
6. Deputy Director Generak—
Tncharge of Mineral Exploration Unit,
Member
7. Two representatives of the
exploiting agencies.

2. The Committee will examine and approve all new pro-
posals from exploiting agencies interesied in the exploration
of deposils for carrying out detailed mineral exploration
work on their behalf on payment basis.

3. The Committee shall have the power to coopt, any Mem-
ber on an ad-hoc basis, during its deliberations.

ORDER

Orpcrep that o copy of this Resolution be communicated
to all concerned including the Ministries of the Government
of India, all the State Governments, Union Territories, Prime
Minister’'s Secretariat, Cabinet Sccrelariat, The Department
of Parliamentary Affairs and the Planning Commission,

Oroeren also that the Resolution be published in the
Gazette of India for general information.

T. N. LAKSHMINARAYANAN, Jt. Secy.

MINISTRY OF FOOD, AGRICULTURE, COMMUNITY
DEVELOPMENT & COOPERATION

(Department of Agriculture)
New Delhi, the 28th April 1971

No. 20-11/71-PPS.—The Government of Tndia have been
pleased to decide that a Procurement Committee in the
Department of Agriculture consisting of the following mem-
bers, should be constituted, as required under Schedule 3 of
the Development Credit Agreement between India and Inter-
national Devclopment Association :—

Chalrman

1. Joint Seccretary,
Tncharge Plant Protection.

Convenor

2. Pirector Agricultural
Aviation,
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Members
3. Direclor.
Ministry of Finance
(Department of E.A.)
4. Deputy Director Gencral,
Civil Aviation.
5. Deputy Secretary,
Ministry of Supply.
This Committee shall have the following functions :
1. Purchasc of agricultural aircraft, out of the cred.t funds
of the International Development Associalion for the uwe of
the Directorate of Agricultural Aviation,

2. Advise to the Dirgctor Agricultural Aviation in regard
o matters connected with  technical approval of purchages
for private operators |[(based upon their preferences for
makes and modecls of ajreraft),

3, It may be consulied by the Director Agricultural Avia-
tion in regard to mattdrs connecled with the publication of
standards and the evaluption of suppliers of aircraft to be
imporled under 1.D.D, loan.

4. To consider any ofher matters that may be referred to
it by the Director Agricultural Aviation,

5. Any other function allotted to it for the discharge of
work connected with the above operations.

K. RAJAN, Under Secy.
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